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calling lotha list of toms allowed for axpoit 
undar OGL, and also by da-oontrolling tha 

' axpoit ofaaiaclad agrieuBuralcommoditlas. 
Tha axchanga rata adjustmantswHlbanafit 
agricultural experts also.

WIthdrawalifJiita Packaging Matarlala 
(Compulaory Uaa hi Packaging Com- 

modKlaa)Acl,1W7.

1393. SHRI HANNAN MOLLAH: WW 
the Minister of TEXTILES b% pleased to 
state:

(a) whether the Government have re* 
celved any memorandum from the Jute 
Laminators Association, Calcutta regarding 
withdrawal of the Jute Packaging Materials 
(Compulsory Use in Packaging Commodi
ties) Act, 1987;

(b) if 80, the details therefor; and

(c) the steps propose totw taken by the 
Government to protect the Jute Packaging 
industry?

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) Yes. Sir.

(b)and(c). Representatkms have been 
received from time to time regarding with
drawal of tha Jute Packaging Materials 
(Compulsory Use in packaging Commodi
ties) Act, 1987. Government are of the view 
that the interests of the traditional jute pack
aging sector and the synthetic plastic shouM 
be hamtonisad and twth of them shotM 
conexist by having a legitimate sharaofthe 
economy. Keeping this otijective in view the 
Resen/ation Orders and reviewed from time 
to time.

Oonclruetion of Flyovers In Delhi

1394. SHRI MADANLALKHURANA: 
WillthaMinistarofSURFACETRANSPORT

be pleased to refer to the reply given to 
Unstarred Questhxi No. 694 on August 9,
1990 and state:

(a) whether flyovers that were under 
construction have since been completed and 
opened to pubik;;

(b) if so, the details thereof;

(c) if not. the reasons for the delay and 
when these are expected to be opened to 
/affe;

(d) whether clearance in respect of the 
remaining projkts pending with Delhi De- 
vek>pment Autfiority and Delhi Urban Arts 
Commission have since been given;

(e) if so, the details thereof; and

(f) if not, ttw reasons therefor?

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIJAGDISHTYTLER): Constitutionally 
this Ministry is responsit>le fordevetopment 
& maintenance of Nattonal Highways only 
and all ioadsA>ridges other than Nattonal 
Highways are c^ntially the responsibility 
of the State Govemment/Unfon Territories 
concemed.Asperintormatk>nreceived from 

. various executing agencies in Delhi viz. 
Delhi Administratfon, New Delhi Munwipal 
Committee (NDMC), Municipal Corporation 
of Delhi (MCD) and Delhi Tourism and 
Transport Devehipment Corporation (DTDC), 
the repHes are as under:- 

i
(a) and (b). The flyovers mentioned in 

Annexure li (b) of ttie reply given to Unstarred 
Question No. 694 dated 9.8.90 have not 
been oompieted. However, flyover at Loni- 
Wazirabed road intersection mentioned as 
S.No. 32 of Annexure III to that answer has 
since t>een oompieted and opened to traffic 
on 13.8.91.
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(c)Tlw<May isoompletionaftlw woiks 
■!« on aooount of (i) inerasM in aoope of 
wDilc, OD M m f in shffting/lwnoval of nS- 
gkMw buiMings & saivbM, and (iO) ramoval 
of •nctDachmwHs. No finn date of comple- 
tkmof ttMMwoifcs canbaMicaiadatthis

[riarwMtMi 

OpamnflofNawBranchaaofNa wHaad

(d)to(O.Outo<thafiva piaposais which 
raquirad daaianoa of Daiii Uiban Arts 
Commiaaion mantionad in part (d) of the 
laply to th« Unstarrad OtMstion No. 694 
datad 9.8.90, tha folowing two proposals 
hava l)aan approvad by tfiam in Novambar, 
1990;

(I) Fiyovar at Outar Ring ftoad-J.B. THo 
MaigatCtMragDalhi;

(S)F|yavaratOulsr Ring Road Aurabindo 
Maig atindian instituta of Taehnoiogy;

Tha mmainingproposalsforflyovareat 
Saidai^ng, DhaulaKuan and RajaGardan 
Cfoasinga on Ring Road hawa baan ctaarad 
by Daihi Davalopmant Auttiorily. Dalhi 
Uiban Arts Commisalon (DUAC) hava not 
yatdaaradttiaaa achamasasthasaaiastitt 
undardiacussionsbatwaanDaihiUrt>anArta 
Commission and tha oonoamadauthoritias.

Banka in Bihar and Qujarat

1395. SHRi RAM TAHAL 
CHOMDHARY:

SHRI KASHIRAM FMNA:
Win tha Minislar of FINACNE ba 

plaasad to state:

(a) the number of branches of 
nationalsedbanks in tha niralateasof Ranchi 
district in Bihw ad Surat and Vadodara 
districts in Gujarat, bank-wise;

(b) whether the Government propose to 
open some new branches o< these baniu in 
the rural areas of these districts;

(c) If so, the locatbns thereof; and
(d) if not, the laasons therefor?

THE MINISTER OF STATE IN THE 
M INISTRY O F  FINANCE (SHRI 
RAMESHWAR THAKUR): (a) Bank-wise 
number of branches of Publie Sector Banks 
fundtkMiing in rural areas of District Ranchi 
in Bihar and Distrkts Surat and Vadodara in 
Gujarat as on 30.6.1991 are indicated be- 
tow>

Nanmof Banks RanoN Surat Vadodan

State Bank oflndia 

Allahabad Bank 

Bankof Baroda 

Bank of India 

Bank of Maharashtra 

CanaiaBank 

Centra Bank of M ia  

Dana Bank

14

1

17

m

1

1

51

6

2

6

21

32

50

8

2

12
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